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has either given up the subsidy, or the eligible households which have exceeded
their quota of 12 cylinders annually, will now have to pay ¥ 737.50 for a single
cylinder of gas, up from I 651.50 per cylinder as on February 28, 2017. The alarming
increase is aggravated by the fact that it follows on the heels of a vicious X 66.50

per cylinder hike put into effect from February 1, 2017.

Women's ability to keep the home fires burning and manage the household budget
has come under severe strain as the fuel costs have gone up dramatically over the
last six months. A non-subsidized LPG cylinder that cost ¥ 465.50 in September has

risen by I 271, a whopping 58 per cent increase over six instalments.

The move to shift household kitchens from using firewood, coal, or even kerosene
stoves to the LPG stove is being vitiated by the current Government policies which
are driving up LPG costs to new heights. Since the universal subsidy scheme has
been replaced by a targeted one, large number of families who are eligible for

subsidized cylinders are now unable to obtain their entitllement.

The Government should roll back this unprecedented hike in the price of LPG
cylinders and provide relief to the mass of working-class and middle-class sections

by reducing its own indirect tax rates.
MR. DEPUTY CHAIRMAN: Time is over, please.

SHRI TAPAN KUMAR SEN (West Bengal): Sir, I associate myself with the

mention made by the hon. Member.

SHRI RIPUN BORA (Assam): Sir, I too associate myself with the mention
made by the hon. Member.

SHRI K. K. RAGESH (Kerala): Sir, I too associate myself with the mention
made by the hon. Member.
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Need to include Bhojpuri in the Eighth Schedule to the Constitution
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[ Sfell 3TaR 3R]
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MR. DEPUTY CHAIRMAN: Okay, thank you. Time is over.
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SHRI RANVIJAY SINGH JUDEV (Chhattisgarh): Sir, I also associate myself

with the issue raised by Shri Ali Anwar Ansari.

+ Transliteration in Urdu script.
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SHRI TAPAN KUMAR SEN (West Bengal): Sir, I also associate myself with
the issue raised by Shri Ali Anwar Ansari.

SHRI D. RAJA (Tamil Nadu): Sir, I also associate myself with the issue raised
by Shri Ali Anwar Ansari.

SHRI SURENDRA SINGH NAGAR (Uttar Pradesh): Sir, I also associate myself
with the issue raised by Shri Ali Anwar Ansari.

DR. TAZEEN FATMA (Uttar Pradesh): Sir, I also associate myself with the
issue raised by Shri Ali Anwar Ansari.

PV AN G Hely, B9 W W Bl 39 vy 9 d9g d_d T
MR. DEPUTY CHAIRMAN: Your time is over. Now, Shri Mohd. Ali Khan.

Concern over the pendency of reimbursement of medical
bills of private hospitals empanelled under CGHS

SHRI MOHD. ALI KHAN (Andhra Pradesh): Sir, I wish to bring to your notice
that certain private and corporate hospitals are exploiting the CGHS beneficiaries,
in spite of prescribing package rates and firm rules, in the following ways:
(a) They compel the patients to undergo certain investigations, outside the package,
at the expense of the patients, by threatening them with dire health consequences.
(b) They refuse the CGHS card, under one or the other pretext, and advice the CGHS
beneficiaries to undergo treatment with their own expenses and later submit the claim
for reimbursement and subject the patients to unnecessary diagnostic tests by making
them pay from their hard earned savings. I, therefore, request the Government to
thoroughly scrutinize and audit all the pending medical bills by obtaining information
from individual beneficiaries about the expenses incurred by them for the treatment
outside the package cost and also confine the bills to the extent of package rate
prescribed by CGHS.
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